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Civil Appeal No(s). 9692-9693/2024
DEPUTY DIRECTOR, DIRECTORATE OF ENFORCEMENT Appellant(s)
VERSUS

SHIV CHARAN & ORS. Respondent(s)
([IN FIRST FIVE MATTERS])

Date : 16-10-2024 These appeals were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s) Mr. Suryaprakash V.Raju, A.S.G.
Mr. Zoheb Hussain, A.S.G.
Mr. Annam Venkatesh, Adv.
Mr. Arkaj Kumar, Adv.
Mr. Mrigank Pathak, Adv.
Mr. Vivek Gurnani, Adv.
Mr. Arvind Kumar Sharma, AOR
Ms. Aakriti Mishra, Adv.

For Respondent(s) Mr. Gaurav Agrawal, Sr. Adv.
Mr. Ravi Raghunath, AOR
Mr. Manan Daga, Adv.
Mr. Aditya Sharan, Adv.

Mr. Amrish Kumar, AOR

Mr. Neeraj Kishan Kaul, Sr. Adv.
Mr. Siddharth Joshi, Adv.

Mr. Naman Gowda, Adv.

Mr. Anupam Singh, AOR

UPON hearing the counsel the Court made the following
ORDER

It is pointed out that two wings of the Government of India

are trying to resolve the issue. Hence, we adjourn this matter.
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